SCHEDULE | FORM A
PUBLIC ANNOUNCEMENT
{Hegulatinn 14 of the Insolvency and Bankruptey Board of India
{Voluntary Liguidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
KIDZ ROUTER PRIVATE LIMITED

.| Mame of Corporate Person KIUZ RUUTER PRIVATE LIMITED
2| Data of Incorparation of H0EI2018
Lorporale Ferson

%, Authority under which Carporate Compenics Act, 1956 [ROC-Puna)
Ferson 15 Incorporated | Registered
4.| Corperate ldentity Ma. ! Limitad UTIB01 PMN201BFTCATTAGE
Liability Identity Mo. of
Corporatn Paraon

5| Address of the Registered Office | FLBO02 F, SRI SANTI NAGAR, Sh-63 SURANA
and Principal Office (if any ) of MUTHA BHANSALI DEVELOPERE,

Corporate Parson KONDHAWA FUNE MH 411037 IN

G| Liquidation Commencement date | 10007/ 2021
of Corporata Parson

T.| Mame, Address, Cmai Address, | Name: Dinesh Gopal Mundada
Telenhone Wumbear and the Address: 403, Forhune House, Banar Pashan
Resgsiratlion Wumiber of e Link Rud, Bangr, Pure, Maligiastiia = 411045
Ligquidates Regd No: IBPUIPA-001/IP-PO0285/201 T-1811 0530

Email: mundada?00TEomalleom

Maobile Number: 9833866332
G| Last g forsubmission of claims | D9R0E/ a0

Malice i herety gwan matine KIDZ ROUTER PRIVATE LIMITED has commensed voluntary iqudation
on 104072021,

The stakeholders of KIDZ ROUTER PRIVATE LIMITED are hereby called upon to submit a prood of their
elaima, an or bafars 0OBZA21, 1o the hauidater 81 the sddrsaa ment eaed againat item 7.

The finarcial craditors shall subsret thair proof of clame by elactronic meens only, A8 other stakeholders
My SUDMi e prooTof calme in person, Dy pOsTor Dy elecironic means,

Subrninsion of false ormiskeading proofs of cleim shallsttrec penaliizs.

Date: 10" July, 2024 Sdi-
Place: Pune Dinesh Gopal Mundada




